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[Mr. Chairman]
Sarvashri Indulal Kanaiyalal 

Yajnik and Karsandas Parmar, 
Members, Lok Sabha, were 
accordingly arrested at 8.15 
hours on the 17th August, 1958 
and are at present lodged in the 
Sabarmati Jail, Sabarmati,
Ahmedabad.”

16.30 hrs.

MOTION RE. POOD SITUATION— 
contd.

Mr. Chairman: Now, Shri A] it
Singh Sarhadi may speak.

Shri Ajtt Singh SartuUH: Mr. Chabv
man, Sir, there is one redeeming 
feature, and it is that there is an 
increasing appreciation in the coun
try about the urgency of the food 
problem. It has begun to be appre
ciated now that food is the foundation 
of all plans, and unless we become 
self-sufficient in food there will be a 
perpetual drain on Indian economy.

There is no doubt that the Food
grains Enquiry Committee has depict
ed a very dismal and dark picture, 
saying that for many years to come 
we will have to depend on imports 
from outside. Tha speech of the- hon 
Minister this morning aHo did not 
give a very rosy picture. No doubt, 
he said that there has been a slight 
reduction in imports He also said 
that there is a possibility of an easing 
of the situation. But, at the same 
time, he admitted that it is not possi
ble for us to reach the target of our 
production. In the face of this situa
tion, Sir, we have got to see how v e  
are to meet the situation.

I am afraid, despite the appreciation 
that is there, we are not handling the 
food problem in the manner we ought 
to. The person who holds the situa
tion at present in the food problem is 
the fanner, the peasant, the man in

the fields, the man behind the plough. 
He needs to be looked after. I ask the 
Minister of Agriculture, if really he 
is giving that much attention to the 
interests of the farmer which the cir
cumstances call for.

What does a farmer need in the 
present conditions? His needs are 
four. He wants a fair price, he wants 
finance, he wants fertilisers and he 
wants better and improved imple
ments. Looking at the picture of food 
production from these four aspects, is 
the Ministry looking after these four 
needs of the farmer—that is the ques
tion before us. Let us take the first 
one—a fair price. Here I have got a 
very sad comment to make. The hon 
Minister was pleased to say that v,-e 
have created zones for the purposes of 
controlling prices. So far so good Is 
this creation of zones giving a fair 
deal to the farmer in the different 
zones?

Now, my hon friend Pandit Thak ir- 
das Bhargava, who preceded me, stat
ed that Punjab has not shown so much 
of progress. What his intention was, 
I do not know. But from what figures 
I have about Punjab, I believe that 
Punjab has led all the other States in 
the matter of production, and the hon. 
Minister for Agriculture would bear 
me out in this Whereas Punjab was 
deficit by 3.35.000 tons in 1947, at the 
time of partition, at present, according 
to the speech of the hon. Minister, one 
lakh tons of rice have been procured 
and exported outside, besides other 
foodgrains. As far as I know, Sir. 
during the First Five Year Plan, food 
production in the integrated area of 
Punjab and PEPSU increased by 38 
per cent, and that of cotton, sugar 
and oil seeds by 55 per cent, 35 per 
cent and 25 per cent respectively, but 
the actual production figure for the 
final vear of the First Plan was ‘jbouf
44.81.000 tons. Punjab is determined, 
in the present circumstances, to reach 
the Deak target of 52 per cent bv 1960 
in the production of foodgrains, as 
comoared to the all-India target of 
23:8 per cent.
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Therefore, with this increased pro
duction, I believe, Punjab is entitled 
to more attention by the Food and 
Agriculture Ministry But what is the 
treatment that we are given’  A zone 
has been created with the object to 
artificially manoeuvre a decrease in 
prices. What price a poor farmer is 
getting there is just half of what his 
counterpart is getting m U P I do 
not say that you should give him 
more I drew the attention of the hon 
Minister for Food and Agriculture, in 
my speech at the time of the Budget, 
to the fact that the Punjab Economic 
Enquiry Committee definitely says 
that the Punjab farmer is not getting 
prices commensurate with the labour 
that he puts in with the f im*ly labour 
that he puts in and the investment 
that he makes m agriculture with the 
present prices Yet you have created 
an artificial zont m order to bring 
down the pi ices and by bringing 
down the prices at a very ridiculously 
low price you have procured one lakh 
tons of rice I submit Sir, that is lot 
fair If you want to give an incentive 
to the farmer to produce more, \eu 
must give him a fair pi ice For lhat 
purpose I agree with Shri Asoka 
Mehta—though I differ from him in 
many other things— that there should 
be an integiated stabilisation of prices 
whereby you assure the farmer d pnee 
taking into consideration the prices 
of other thing^ and the farmei v i!l 
also know that he will get that p n a  
Therefore the first and foremost poirt 
is that you have to look to the peasant 
<ind his interests, and you have to giv< 
him an incentive to grow more Suffi
cient attention is not paid m that 11s- 
pect

In Punjab Sir, as the hon Minist<r 
knows very well, about 50 lakh acres 
of land lies water-logged The Punjab 
Government has put in a scheme and 
has sought for an assistance of nearly 
Rs 6 crores to Rs 7 crores from the 
Centre m order to remove lhat 
water-logging and increase produc
tion How much assistance has been 
given’  We are having a drain of 
Rs 125 crores every year on foreign 
exchange, whereas Rs 7 crores has not

been given so that the Punjab Gov
ernment may be able to implement 
their scheme to remove water-log
ging and increase production Only 
a paltry sum—of course, I am sub
ject to correction—of Rs 87,00,000 
has been given for the purpose as 
assistance to Punjab Government 
What I am submitting is—of course, 
as Shri Asoka Mehta says, it is not 
only the responsibility of the Centre, 
it is equally the responsibility of the 
States—the overall responsibility is that 
of the Centre and the States do seek 
assistance In this respect Punjab has 
got a certain grouse that things have 
not been properly looked into

The second need of the farmer is 
finance In this connection we have 
got a report of the Rural Credit 
Committee But what has been done’  
How much has been saved7 I am 
not against the National Savings 
Scheme M> constituency has con
tributed the maximum in Punjab, 
and it will continue to contribute We 
have got to feed the Plan, and for 
that purpose we have to give the 
maximum to the National Savings 
Scheme But I want to draw the 
attention of the hon Minister to on^ 
thing Bv asking people in the rural 
areas to invest in the National Savings 
Schcme, vou are withdrawing the 
finance which should have been utilis
ed for increased production I am 
not against it I support it but, all the 
sarm I want to point out that by 
asking them by persuading them, by 
bringing piessure on them to invest 
in the National Savings Scheme as 
much as possible you are withdraw
ing from the rural areas without giv
ing any substitute finance thiough 
crcdit societies It lb a very important 
thing that there should be easy credit 
at the disposal of the farmer to in
crease production

His third need as I said, is ferti
lisers Here too we have got a sad 
picture We are very pessimistic 
about the picture which the hon 
Ministei has given us Even taking 
the figure of 15 52 lakh tons which he 
has given us, our consumption is not 
even 5 per cent of the consumption 
in other countries, and as somebody
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[Shri A} it Singh Sarhadi] 
has rightly put it, even a new Sindri 
Fertiliser Factory every day would 
not be able to  meet the demands as 
In other countries. It is a very sad 
picture. We cannot reach even the 
target figure unless you give the far
mers the required quantity of fertili
sers. It is very difficult to improve 
the situation without fertilisers. In 
case you want to increase production, 
the most essential and basic thing is 
that there should be an ample supply 
of fertilisers. Of course, I am glad 
that something is being done. In this 
connection, I would submit that the 
report of the Development Commis
sioners made in 1957 should be im
plemented. It is a happy feature, as 
the Minister was just now pleased to 
state, that much of the work was being 
entrusted to the Community Develop
ment blocks. That is the right thing. 
I said once on a previous occasion 
also that we have got a certain ma
chinery, namely, the Community De
velopment blocks. They should be 
utilised to the maximum extent. T hey 
should be improved, and they should 
be convinced so that they may look 
to the increased production. They are 
in a better position. There should 
be also co-operatives created for the 
purchase of good seeds and all that 
so that the farmer may get something.

I would not take long. There are 
Other Members waiting to speak. The 
fourth and the essential thing, besides 
the three other topics which I have 
spoken upon, is the technical know
how. Here too much has not been 
done. Here again the Community 
Development Blocks could do great 
service. My respectful submission is 
that for all these purposes we should 
definitely arrive at a certain policy, 
and that policy should be this. The 
Community Development Blocks 
should be the one unit that should 
look to the interests of the villag*tu 
and from that point, a target should 
be fixed not only for the block as a 
whole but for each village. We must 
tell them that each village should 
teach a certain increase in production

and if a certain duty made to de*' 
volve or entrusted to the blocks, 
there is no reason why there should 
not be an increased production 
throughout the country. I would 
even go to the extent of saying that 
there is then a possibility of our 
reaching self-sufficiency. I concede 
that the population is increasing; that 
the purchasing power of the people 
is increasing. We are shifting to 
better foods, and in this developing 
economy, there is a possibility that 
we may not be able to reach self- 
sufficiency to a certain degree, but 
there is no reason why we should not 
rise to that extent. If we make the 
Community Development blocks the 
vehicles through which we implement 
our policies, I feel that there is every 
possibility for us to succeed.

I was submitting that when the 
overall picture is taken, there cannot 
be an increase in production. But 
then we have got to change our food 
habits, however conservative we may 
be and whatever objection or hurdles 
there may be, and there should be a 
certain means adopted to change our 
food habits. How can that be done, 
with all the conservatism that we 
have got? How can we shift from 
the present diet to meat and other 
things? That is the problem. But I 
do not think that as long as we stand 
on old practices, we can succeed. 
There should be, on the other hand, a 
propaganda, and you should be cour
ageous enough to tell the people that 
they must change their food habits. 
Unless a change in food habits is 
there, unless family planning is there, 
and unless there is increase in pro
duction, I am sorry to say that the 
future of the country would be dark. 
But I feel that the time has come 
when we have got stamina and 
strength, when we are determined to 
do certain things. If we do that, we 
<Mn possibly better our position, and 
in that, I would submit that the 
Ministry today is taking certain steps.

Shri Parulekar (Thana): The other 
day we discussed in this House the
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scarcity of water in the Capital of 
India. We found that the attitude, of 
the Government then was one of 
complacency, irresponsibility and cal
lousness. Today, we are discussing 
another crisis, namely, the food crisis. 
It is far more grave, far more acute. 
It has covered the entire country, and 
what is more, it has become chronic.

Sir, I have read carefully the White 
Paper issued by the Ministry on the 
food situation. I have listened care
fully to the speech made by the hon. 
Minister when he explained the food 
situation just a few hours back, but 
I am all the more convinced thereby 
that the attitude of the Government 
is far more irresponsible and callous 
in this respect. I say so because I 
think, and I believe, that the food 
crisis can be avoided, that the miser
ies of the people suffering as a result 
of the food crisis can be mitigated to 
a great extent if appropriate measures 
are adopted by the Government. But 
Government have not adopted those 
measures and are not likely even 
today to adopt those measures.

When wc met in August, 1957, we 
were faced with the food crisis, and 
as a result of the discussion which 
took place then, we were assured that 
the Government would take measures 
by which the prices of foodgrains 
would be brought under control. 
When we met in March this year, the 
Address of the President dealt with 
this question, and it was stated in the 
Address that the measures which have 
been described there helped to res
train the upward trend in prices. This 
is stated on page 2 of the Address of 
the President. We are meeting now 
in August, and now we find that the 
assurance which was given then and 
the statement which was made in that 
Address of the President were with
out substance. That shows how 
shallow and bankrupt is the under
standing of the Government about the 
food crisis.

After the harvest, when a large 
portion of the marketable surplus

comes to the market, the prices fall, 
but the moment the hoarder, the 
monopoly merchant, the speculator, 
gets a grip over the stock, the prices 
rise. It is the simple truth of our 
rural economy, but we find that the 
Government is incapable and has not 
got the capacity to grasp this simple 
truth. When they made a statement 
in March that the prices were under 
control, the irony of fate was that the 
prices of foodgrains started rising in 
March itself.

I will give a few figures to show 
that the prices of foodgTains started 
rising, soaring, just when the state
ment was being made in this House 
that the prices were under control. 
The index of the wholesale prices of' 
food articles—taking 1952-53 as the 
base year and taking 100 as the base 
was 100’ 8 in February, 1958. In 
March, it was 102-5. It already start
ed rising. In April, it was 105'2; in 
May, it was 107-2; in June, it was 
113.G, and the latest figure for July 
has been just now given by the hon. 
Minister, and he has admitted that the 
priccs have soared still higher and 
they have soared much higher than 
what they were at this time last year.

1 will not try to describe the food 
situation as it previls in the country, 
but I will state a few salient features 
of it, and draw the attention of the 
House to where it has become acute. 
In Bengal the price of rice is soaring' 
high. The foodgrains available in the 
ration shops are not adequate to meet 
the needs of the people. The Gov
ernment had promised that they 
would procure Ii-lakh tons but what 
they actually procured is 67,000 tons. 
The West Bengal Government had 
appointed a committee to go into the 
question of food crisis—known as the 
Foodgrains Enquiry Committee—and 
it has brought out a report on the 
policy followed by the Government 
regarding procurement, regarding 
levy, regarding the movement o f 
foodgrains, etc. But it seems from 
what has appeared in the papers that 
the Government is not willing to>
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[Shri Parulekar] 
make this report available to the 
members of the State Legislative 
Assembly there. The inference is 

.obvious. That is, the recommenda
tions and the findings o f that com
mittee are damaging to the Govern
ment.

Take the districts of Eastern Uttar 
Pradesh and parts of Bihar. It is 
reported in the press that people are 
living on grass and roots. In Kash
mir, deaths due to starvation have 
been reported. In several other parts 
m the whole country, we find that 
similar conditions prevail. I will not 
detain this House with this aspect of 
the question because everybody is 
aware how acute the question is and 
how acute the food crisis has become. 
But what, according to the Govern
ment, are the causes of this crisis? 
The Government distributed to us a 
White Paper on the food situation in 
which they try to analyse the causes 
of this crisis and also advance a 
theory for the crisis. According to 
them, two causes are responsible for 
the food crisis which faces this coun
try today. One is the growth of the 
population and the second is that the 
purchasing capacity of the people, 
meaning thereby that the purchasing 
capacity of all the people has increas
ed as a result of the expenditure on 
development programmes and the 
production of foodgrains is not 
enough to meet this increased 
demand.

This analysis and this theory are 
misleading and mischievous and that 
is why it is necessary to scrutinise 
both these causes. Inci case of popula
tion is not the cause of the food crisis 
that is facing this country today. 
Nobody can deny that the population 
is increasing. It is increasing, I admit 
it. But it is one thing to say that 
the growth of population is the cause 
of the food crisis and a totally dif
ferent thing to say that the failure of 
the Government to increase the pro
duction of food to meet the increas
ing demand of the people is the cause 

.o f the crisis. What is the implication

of the statement made by the G oran* 
roent as regards the cause o4 the 
crisis? The implication is that In
crease of production is no longer 
possible to such an extent as to meet 
the demands of the increasing popula
tion. If this is accepted as the cause 
of the crisis, what, I would like to 
ask the Government, is the remedy. 
The main remedy, according to them, 
on the basis of this theory of causes, 
would be: curtail the growth of
population. Produce less children 
and you will get enough food. That 
would be the solution, in the main, 
which this Government would be able 
to offer on the basis of the theory 
which they are advancing. But if the 
real cause, as I have stated, is the 
failure of the Government to increase 
production to meet the needs of the 
growing population, then the remedy 
will be to increase production of 
foodgrains to meet the minimum re
quirements of the population in the 
country

To speak hypothetically, I can say 
that when the country or the world 
has reached the level of production 
of foodgrains to the maximum possi
ble limit and when the population has 
grown beyond that limit, it might be 
possible to say that the growth of the 
population may be the cause of the 
food crisis which may face the people 
at that time But I cannot conceive 
of such an eventuality arising at any 
time m the world, because science is 
advancing much faster than the pace 
of growth of population. It is true 
that land is limited and there are no 
limits to the growth of science. 
Science is advancing at such a rapid 
rate that we will be able to meet the 
food requirements of the entire popu
lation, however much it may grow.

I will illustrate this point by taking 
the example of China. I will read a 
small passage from a very respect
able source........

Shri Ronga: They have already
begun to adopt birth control.
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gkri P u o M u r : We will adopt
birth control when we reach that 
itage.

Shri Ra&ffa: They have already 
begun in China.

Shri Parulekar: This is not a docu
ment written by a fellow-traveller or 
communist. This is written by a 
most respectable person. In the 
Eastern Economist Annual Number.
1957, it is stated:

“The pressure of population in 
China is much greater than in 
India, not only because the rate 
of increase at two per cent per 
annum is significantly higher than 
India’s 1.25 per cent, but also 
because th" cul‘ ivablc land on 
per capita basis in China is much 
smaller than in India.”

It goes on to sny:

“For every square mile of cul
tivated land the pressure in China 
is three times that in India. If 
one square mile of cultivated land 
in India is required to support 
nearly 500 persons, the corres
ponding figure in China exceeds 
1,500.”

I will give a few figures to show that 
population cannot be the cause of the 
crisis which we are facing today in 
India. I will give the figures of cul
tivable land, irrigated area and popu
lation in India and China. In India 
the cultivable land is 153.5 million 
hectares; in China, it is less, only 110-2 
million hectares. Irrigated area in 
India is 22.8 million hectares. It is 
slightly more in China, 26.1 million 
hectares. The population in India 
was 357 millions in 1951 and 585 mil
lions in China in 1953. The popula
tion in China did not create food 
crisis, and it cannot be the cause of 
food crisis in India. In China, I find, 
there is surplus of foodgrains. They 
are exporting foodgrains in order to

get capital goods, whereas we are in 
deficit and we are Importing food- 
grains to such an extent that our 
whole economy of development is at 
stake.

Now, what might be the motive, if 
one can find it out, o f the Govern
ment in advancing the theory that it 
is the growing population which is 
responsible for the crisis. It is simple 
to find it. Government want to shift 
the responsibility for the food crisis 
on to the shoulders of the people, 
which is primarily theirs, and they 
have failed is discharge.

I will now proceed to analyse the 
second cause, namely, that the pur
chasing power of the people has been 
increasing and that is the cause of the 
food crisis in the country. It is a 
myth. The hon. Minister knows that 
there are several income groups in the 
country. The question is whether the 
real income of all these groups has 
increased as a result of the expendi
ture on development programmes and 
inflation. It is true that the real in
come of certain income groups has in
creased But who are they? They 
are the persons who are the captains 
of industry. They are the big busi
ness. They are the businessmen who 
carry on monoply in business and they 
are the big landlords. The real in
come of these groups has undoubtedly 
increased due to both these factors, 
inflation as well as expenditure on the 
development programmes. But they 
constitute an insignificant fraction of 
the entire population. The real in
come of the workers, the real income 
of the salaried employees, of the agri
cultural labourers, the artisans, the 
poor peasants, have not increased, and 
they constitute a overwhelming pro
portion of the entire population in the 
country.

The hon. Minister has chosen to 
make a statement, without giving any 
evidence in support of his contention. 
Perhaps he has borrowed it from the 
Foodgrains Enquiry Committee, where 
also these causes have been mention-
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ed. Here I will take the opportunity 
by reading a small passage from the 
Report of the Taxation Enquiry Com
mission, which has refuted the theory 
that the purchasing power of the peo
ple has increased On page 79 it is 
stated

“The mam conclusion of study of 
income distribution m India on the 
basis of such inadequate data as are 
available is that no major shift in 
Income from the urban to the rural 
or trom the rural to the urban as 
a whole can be established to have 
taken place during the period since 
the beginning of the war, though tor 
some years after 1942 the terms of 
exchange would seem to have 
moved in favour of the agricultural 
sector It appears, however, that 
certain shift took place inter se 
among different income groups 
within the respective sectors

“In the rural sector, the com- 
paiatively large landholdeis, nar- 
tieulaily such as have regular 
irngational facilities and havt 
been growing cash crops, have 
improved their relative posit'on, 
especially in those parts of the 
country where significant land le - 
forms have not taken place On 
the other hand, the position c f 
an important section of the agri
cultural population tompnsing 
landless agricultural labour 
which also includes, some artisans 
and non-occupy tenants has al
ways been particularly vulnera
ble, and appears to have suffer
ed some further deterioration In 
the urban areas, the middle classes 
and those with fixed incomes 
have lost m real terms, while 
business classes, both m com
merce and industry, especially in 
the higher income groups, have 
gained, ”

16 hrs
This is the conclusion to which ‘ his 

Commission has arrived and here is 
the White Paper which is distributed 
to us and which say® without any

foundation, without any basis, without 
studying actually what is the turai 
economy and what are the real in
comes of the lower income groups, 
that the income or the purchasing, 
power of the people has increased and. 
that is why the demand for food has 
increased and that is why the food 
crisis is there.

For want of time, I will not be able 
to go into other figures which are 
available to me, but here is an article 
wntten by Shri H D Malaviya, wno- 
was the editor of the economic journal 
conducted by the A I  C C His re- 
maiks aie only relevant so far as. 
UP is concerned and this is what 
he says

“ in 1954-55 The rural 
l'icomfi m that period declined 
from 195 4 to 150 7 Thus, while 
the urban income declined by
2 p c , the rural per capita income 
icgi'teitd a fearful decline cf 
22 p c  and the disparity bet.vecn 
the rural and urban per capita 
incomes increased by 10 p c ”
The Deputy Minister of Food and 

Agriculture (Shri A M Thomas):
What ii that paper’

Shri Parulekar; The paper is 
'New Age conducted by the Com
munist Party of India But the au- 
thoi is Shri H D Malaviya The 
aiticle do°s not become tainted just 
because it is printed m a Communist 
journal

Shri Tangantani (Madurai)
Figures do not change because they 
aie published in the Communist Party 
papei

Shri Parulekar I have got a table 
which shows that the real income o f 
the industrial workers has gone down 
dunng this period Taking 1939 as: 
the base it was 100 in 1939, 108 0 m 
1940, 103 7 in 1941 and it has gone 
down since that period In 1942 it 
was 89 0, in 1943 it was 67 0, m J945 
it was 74 9 and in 1948 it was 73*2,
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Mr. Cbatrauuu It is the real in
come of industrial labour compared 
4o 1038?

Shri ParnUftnr: Yes. Taking 1939 
as the base, the real income of the 
working class has gone down.

Shri Tangamani: Total emoluments 
may be greater, but the real income 
tias gone down.

Shri Parulekar: Only in 1952 it
was 101:8. In 1953 it was 99'9 and n 
1954 it was 102-7.

So, it will be seen that the real 
income of all the lower income 
groups, all those groups who go to 
■constitute the vast majority of the 
population has not increased during 
these years either due to deflation or 
due to expenditure on development 
programmes. In many cases it has 
•gone down. So, the theory that the 
purchasing power has gone up dues 
not stand to reality. It is something 
which is a myth.

I will now pass on to the other 
question, i.e., what are the real causes 
o f  the food crisis. I have stated just 
now that according to the Govern, 
ment are the real causes of the food 
crisis. Now, I will discuss the ques
tion as to what are the real causes 
o f the food crisis. In examining this 
question there are two aspects of the 
problem and they should not be mix
ed up. One is the problem of produc
tion of enough foodgrains to meet the 
minimum requirements of the people. 
That is one aspect of the problem. 
The second aspect, which is equally 
important so far as the food crisis is 
concerned, is the problem of making 
available all marketable surplus to 
the people at prices which are within 
their capacity to purchase. This is 
the second aspect of the problem. 
When we examine them, which I 
will presently do, we will find that 
the failure of the Government in both 
these respects is responsible for the 
food crisis which we are facing and 
which has becomes chronic lor the 
last several years.

I will take the first question—of 
production. The root cause of failure 
to increased production is the failure 
of the Government to carry out agra
rian reforms. It is ten years since 
agrarian reforms were promised. Ten 
years have passed since India be
came Independent and agrarian re
forms were promised. But actually 
their performance is a sorry spect
acle. What are the causes of why 
agrarian reforms are not being in
troduced and are not being imple
mented? In this respect also, I will 
quote a small paragraph from Shri 
Malaviya's article, who seems to 
know the real causes because he was 
in the innermost circle of the Con
gress.

Shri A. P. Jain: Where is he now?

An. Hon. Member: In Moscow.

Shri Tangamani: Even the book
which he wrote when he was in 
Congress will bear this out.

The Deputy Minister of Agricul
tural (Shri M. V. Krlshnappa): Shri
Malaviya and others were trained in 
our party.

Shri Parulekar; "It is amazing 
that people who openly and unequi
vocally denounce accepted policies of 
the Congress on the land question 
continue to occupy leading positions 
in the Organisation, the legislatures 
that-be has proved itself to be im
potent in dealing with such non
believers within the Organisation."

That is why, though land reforms 
were promised ten years back, they 
have not been implemented.

Shri M. P. Mishra (Begusarai): 
Congress Party itself is taking care 
of that.

Shri Parulekar: I will come to
to point which my hon. friend is 
making, ie., that the Party is taking 
care for expediting the implementa
tion these reforms.
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fSbri Parulekar]
Recently, the A.IC.C. appointed a 

committee to see that land reforms 
are expedited. This is what he says 
about it:

“With this as the background, 
Sn Dhebar, Sri Pant and Sri 
Morarji Desai have now been 
entrusted by the Congress Work
ing Committee to expedite land 
reforms It is probably not gene
rally known that these very 
gentlemen were constituted into 
an identical sub-committee almost 
three years ago, m the beginning 
of 1955 Then, as now, they weie 
entrusted with the task of expe
diting land reforms No one 
knows what they did then And 
no one can say what tney will 
do now ”

All I can say is that this committee 
will again sleep just as it did three 
years ago The root cause of the 
food crisis is that land reforms are 
not (introduced Perhaps, the hon 
Minister will get up and say 'hat 
they have passed agrarian legislations 
m various States I cannot go into 
a detailed examination of the agra
rian legislations but I can make cne 
generalisation that wherever the 
legislation has been passed, the re
sults have been that large number of 
tenants have been evicted There 
has been mass eviction That has 
been the result That has been the 
result m Bombay State where the 
legislation is supposed to be most 
advanced. In respect of results of 
land legislation I have got flguies 
But I may only point out for want of 
thne that Shn Nanda, who submitted 
a note to the Minister of Planning, 
has referred to these figures of evic
tion. I will leave it at that

There are other causes also for the 
inability of the Government to deal 
with this aspect of the food crisis. 
Government has to provide cheap 
water. Water is there, but it is not 
cheap. The peasant cannot afford to 
have it.

The failure of measures taken by 
Government in respect of providing 
cheap credit, cheap manure, minof 
irrigation were also among the causes 
which have resulted in the food crisis 
facing us today The measures which 
the Government have adopted so to 
the benefit, not to the tillers of the 
soil who are so numerous and who 
constitute the overwhelming majo
rity, but to the benfit of a very minor 
section of those who actually culti
vate the soil

The second cause of the crisis, with 
which I shall deal very briefly, is the 
failure of the Government to make 
available the marketable surplus at 
reasonable prices The root cause 
of this failure is that the hoarder, the 
monopoly merchant and the specu
lator can manipulate the market and 
the prices Unless their activities are 
eliminated, the problem of the food 
crisis cannot be solved Various steps 
have been taken by Government to 
control prices But the measures of 
Government of creating zones, cor
dons and credit squeeze have failed 
What is the proof7 The proof s that 
despite all these, the prices have 
risen and are rising

It will be very interesting to note 
just a few lines from a spokesman 
of the Forum of Free Enterprise, a 
representative of that class

Shri Ranga: Are both of you of
the same opinion?

Shri Parulekar: No, we differ m
the conclusions. But so far as hoard
ing is concerned, this is what he has 
said:

“Why does hoarding take 
place? It takes place because o f  
the expectation of a continued 
price rise. So long as this expecta
tion remains, boarding will cea~ 
tinue.”  '
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Unless you take away that expec
tation, hoarding is bound to continue. 
Hus is what the spokesman of the 
Form of Free Enterprise says.

As regards credit squeeze, he says:

“At the moment, our attention 
seems to be riveted on a credit 
squeeze by the banks against 
speculative squeeze hoarding.”

I will drop a few lines as I have 110 
time. He goes on:

“11 the expectation of a price 
rise remains, credit squeeze mea
sures are likely to be dodged, as 
they are being dodged, and hoard
ing will continue. The market 
will raise credit on the hypotheca
tion of things other than commo
dities, loans against which are re
stricted or banned.”

It will thus be seen that the prices are 
rising exactly because the Govern
ment is not taking appropriate steps 
by which this price rise can be 
stopped.

They are taking all other measures, 
for instance creating cordons, You 
hear the history of these cordons. 
From Mysore State, on the border of 
Bijapur district, million of tons of rice 
was smuggled into the other State. 
What then are the remedies?

Shri C. D. Pande: Billions or mil
lions?

Shri Parulekar: Millions o£ maunds.

Shri C. D. Pande: Even million is 
big.

Shri Parulekar: Ask the represen
tative from Mysore State. He will 
give you the details. For want of time 
I cannot give you the details.

What is the remedy? The remedy 
is to implement the recommenda
tion* of the Foodgrains Enquiry Com
mittee, for increasing production of

foodgrains, and to carry out agrarian' 
reforms. There is a small paragraph 
on page 116 which I did not read, in 
which they have stated that it is 
urgently n e c ta r y  to carry out 
agrarian reforms, without which it 
is not possible to solve the question 
of increasing production of fo o d ' 
grains. Give land to the tiller; re
claim uncultivated land. 95 million 
acres of land is uncultivated land. In 
this respect also it is interesting to 
note what this Report has stated. It 
says that the pace of reclaiming un
cultivated land is so slow that Gov
ernment will never be able to reclaim 
all the land that can be cultivated.

Plan, minor and medium irriga
tion works, give the peasant cheap 
credit, manure and good seed.—These 
are the measures, but the basic mea
sures is one of land reform; of giving 
the land to the tiller. If you ddopt 
all these measures, the food crisis 
can be solved. We will not only be 
self-sufficient but we may be in a 
position to have surplus of foodgrains 
and perhaps be able to export food, 
grains to get our capital goods. We 
must make available the marketable 
surplus to the people at fair prices. 
These are the measures which, 
according to me, can solve the food 
problem.

On page 86 this Report says: 
socialise trade in foodgrains. I have 
not got the time to read it, but it is- 
a very interesting paragraph. The 
hon. Minister who has brought out 
a pamphlet on the food situation 
narrating what steps they have taken 
and intend to lake on the basis o f 
this Report, has not referred to this 
paragraph at all. And it is a very 
important paragraph so far as the 
question of price structure of the 
commodities is concerned.

Shri A  P. Jain: What else is pro
curement and fair price shops if it is 
not socialised distribution?

Slut Parulekar: I have not got the 
time, Sir. If you will allow me some 
time, 1 will be able to read the whole 
paragraph.
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An. Hon. Member: Socialisation of 
trade. 

Shri A. P. Jain: My question is: 
what else is procurement and distri
bution through fair price shops if it 
is not socialisation? 

Shri Parulekar: I think I will re
·quire another half an hour, if he does 
not know the elementarv difference 
between these two concepts, to ex
plain what it is. But I will recom
mend to him to read page 8tl of this 
Report so that he may get better en
lightenment and be in a better posi
tion next time to give a correct reply. 

Shrimati Renu Chakravartty (Basi
rhat): Fair price shops are open 
1narket shops, and I do not under
stand how he can mix up socic1lisa
tion with this. 

Shri Parulekar: Sir, I have not 
:got the time. The paragraph is illu
minating enough, and I will request 
bim, when he returns home, to read 
it at night. 

Mr. Chairman: I think !he hon. 
:Member is concluding. 

"Shri Parulekar: Yes, Sir, I shall 
,·conclude in a minute. 

Fix the prices for foodgrains in 
: such a manner that the peasant does 
_not suffer; purchase the marketable 
:surplus at the time of the harvest; 
form central advisory committees 
with representatives of the people to 
watch the prices. These are the fEw 
remedies which must be adopted. 
Without adopting these basic reme-

0-dies you can never solve the food 
··cns1s. Year after year we will be 
•scorning in the House and shouting 
;;about the food crisis, and they will 
·:,be shedding crocodile tears about the 
:food crisis. If_ we meet in August 
they will come and shed tears. If 
we meet in March they will give us 
hope and say that everything is all 
right. This continues. That is why 
l urge that these measures are 

urgent, and Government must adopt 
them if they are reallly serious ·about 
solving the food crisis. 

Shri T. Subramanyam: Mr. Chair
man, the Food Minister has taken ihe 
earliest opportunity of bringing up for 
discussion before this House the 
problem of food and of food pro
duction. Our whole economic pro
gramme in the Second Five Year 
Plan and the Third Five Year Plan 
will not succeed unless we solve 
satisfactorily the problem of food 
production and wood distribution. 

He has placed a White Paper be
fore us and has not concealed facts. 
From the facts he has given us, tµe 
situation that he has described there 
seems disquieting; it is even humilia
ting. Last year, that is in 1957-58, 
our food production figure was 62 
million tons. It is a decrease, by 
6·7 million tons, compared with the 
figure of food production for the pre
vious year. And during the Second 
Five Year Plan period we had en
visaged an import of 6 million tons 
from abroad. But in the three years, 
that is from 1956-57 up to now, we 
have already imported about 6·8 
million tons. So we have already 
exceeded the figure for the entire 
Second Five Year Plan period. That 
is the position. And it was well 
known that the calories consumed 
per capita in India is the lowest in 
the world, and has been so-18·80. 
The target of food production, under 
the Second Five Year Plan, ty 1961 
is placed at 80 million tons. Last 
year, that is in 1957-58, we produced 
62 million tons. The Food Minister 
has placed all these figures before us. 
While analysing the present position 
regarding food production, we must 
bring to bear all our resoures, 
whether they be on the part of the 
Government or on the part of the 
people, to place this problem of food 
production on a war footing. All ,,�· 
us, very often, urge that this ��lem 
should be placed and tackl"_;d on the 
basis of ?. ':V�r footinif;. 

? 
.. 
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I  am afraid at various levels this 
nH tfenm  or consciousness is absolute
ly' lacking. Unless we remove some of 
thedifltealtiei in the way of carrying 
out the Plan with respect to the various 
items, our position ^rill get worse.

first of all. the percentage of irrigat
ed area to the cultivated area in our 
country is only 21.2 per cent. Unless 
we increase the irrigated area, we can
not tackle the problem. As the hon. 
Food Minister was pleased to observe, 
our present agriculture is a gamble in 
rain. Either it will be drought or it 
will be flood in various parts of the 
country. Therefore, we are bound to 
have this problem. We must increase 
the irrigated area. We must never 
fail to utilise all the irrigation facili
ties provided under various major 
irrigation projects, medium irri
gation projects, and minor irri
gation projects. We have not 
done this satisfactorily. I know two 
or three big projects in my district. 
There is the Tungabhadra project. On 
the left bank side, there is provision 
that an acreage of 5.8 lakh acres 
should be brought under irrigation. 
But, actually water made available for 
distribution is for 1.41 lakh acres. For 
the rest of the acreage, no arrange
ments have yet been made up to now. 
There are difficulties. Hie position on 
the right bank side in the Bellary dis
trict is not so. The conditions are 
much better now. Three or four years 
ago, the position was rather disquiet
ing. Now, the ryots are taking to irri
gation facilities. I have seen some 
places where very impressive yields— 
increase of yield—has been effected. 
More demonstration farms have to be 
started in these ayacuts. The hon. 
Food Minister was saying that every 
step will be taken to increase the ac
reage under minor irrigation schemes, 
small irrigation schemes, under tanks 
and other small projects. This should 
be done expeditiously.

Mere utilisation of irrigation faci
lities will not be enough unless we 
take other measures also. Next comes 
the question of manure. Unless we are 
makfcg available to the people ade
quate supplies and distribute them
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through the co-operative agencies or 
through local agricultural depots at 
various levels, i t  the village level, at 
the taluk level, at the district level,
organic manure and inorganic, 
mirmre, increase of yield per 
acre will not be effected. The crux 
of our problem is to increase the yield 
per acre. It can only be effected by 
solving satisfactorily the problem of 
manure. Every year, we are informed,
3 3 million tons of nitrogen is remov
ed from the soil by the various crops 
whereas we supply to our lands only 
1 million tons. There is a large de
ficit in this matter. I have seen some 
places where the villagers have taken 
to green manure. This is reassuring. 
They have taken to various green
manures like glyrecedia, cesbania, and 
diancha and other plants. It is
to be encouraged. This must
be done in every village. Then,
it would be possible within two or 
three years to make every village self- 
sufficient in the matter of providing 
green manure which provides a suffi
cient quantity of nitrogen to the fields. 
This can be done in an inexpensive 
manner provided all the agencies. 
Government agencies, popular agen
cies, representatives of the people, 
local bodies, co-operative societies, 
work together. Now we have got these 
Community development agencies and 
departmental officers, village level 
workers, Block development officers. 
The services of all these officers should 
be utilised completely to solve this 
problem. This can be done. There is 
nothing impossible about it  I know it 
has been done in some places and, as I 
said, very impressive yields have been 
achieved up to 60 per cent or even 100 
per cent by adopting this method.

I now come to the question of seed 
farms. Seed farms are also important. 
Unless we produce improved varieties 
of seed, better strains which are 
disease-resistant and which produce 
larger yields, we cannot solve this 
problem easily. But, even with regard 
to this, the progress has been very 
slow. We have received recently co
pies of Review of Progress of the vari
ous State Development plants. I shall 
not go into this in detail. It makes
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[Shri T. Subramanyam] 
very unsatisfactory reading with res
pect to many matters, particularly 
with regard to seed farms. The Re
view of progress shows that due to 
various difficulties such as land aqui- 
sition, procedural difficulties, and high 
prices, a sufficient number of seed 
farms could not be started in the 
various States. I have got here Andhra 
Pradesh, Assam, Madhya Pradesh, 
Madras, Orissa and West Bengal. In all 
these States, adequate number of seed 
farms could not be started. In West 
Bengal, they wanted to have and they 
started with a target of 200 farms to 
be started during the Second Plan 
period. It was agreed to by the Plan
ning Commission. Afterwards, this 
figure was reduced to 100 and even 
with respect to that, some difficulties 
have been expressed. We often hear 
that these problems should be solved 
and tackled on a war footing. I am 
afraid, as I said already, this aware
ness is lacking, and is not there in 
that measure if we really want this 
problem to be solved. If any difficulty 
is to be tackled or overcome, that is 
not overcome in the earliest possible 
time. Departmental delays, procedural 
delays, rules and orders, the acquisi
tion rules, etc. are given as excuses 
for not starting these farms. I say, if 
the State Governments want it, they 
must have enough power to do this as 
expeditiously as possible. It should 
not be left to be mentioned in this re
port that, on account of this reason, 
the State Government could not start 
the farm. It should not be difficult 
and the difficulty should be overcome 
in the least possible time. The State 
Governments have got powers with 
regard to these matters.

Now, I shall take another question 
on the solution of which also higher 
yield will depend, and that is the pro
blem of implements. I went to some 
villages in the Tungabhadra project 
area recently. I was shown a village 
demonstration centre, some sort of an 
exhibition. I asked them what those 
instruments were. They said that were 
bund-former*, adjustable ridgers and 
buck scrapers. They were interesting;

they were useful. I wanted to  know 
whether they were available in suffi
cient quantities. They said that they 
were not available. Then, I aoked, 
what did they do. It was said that they 
had placed orders on some firm. It was 
done at a taluk level. Some of the 
firms which were manufacturing these 
implements have now taken to the 
manufacture of furniture and other 
types of fancy articles. I consider this 
most criminal that when we are tack
ling this problem of food production, 
the available stocks of iron and steel 
should not be diverted to the manu
facture of implements, but should be 
diverted to the manufacture of furni
ture and other things. Then, I asked 
what is the position with respect to 
bulldozers, tractors and all those 
things. That is another very tragic 
story. I know the position in Mysore 
and some other States. Many of these 
tractors and bulldozers have gone out 
of use. They are not m use for a very 
long time. Only a small proportion or 
percentage of the available bulldozers 
and tractors has been used. Then, 
a sort of cannibalisation has been al
lowed to creep into this. That is, some 
of the bulldozers are dismantled and 
the parts are allowed to be used for 
one or two bulldozers and they are 
moved to the field. That is the sort of 
arrangement that takes place. That 
is again highly unsatisfactory. I shall 
not go into these matters in detail.

Everywhere they want implements 
and seeds and manure. All these pro
blems could be tackled with the co
operation and active participation of 
all. I am not throwing the blame en
tirely on the Government. Govern
ment has also a serious responsibility 
in the matter. Popular agencies, popu
lar leaders, co-operative societies, pan- 
chayats, all these must take an active 
part in these matters.

Then with regard to power supply. 
There are many pumping sets in the 
rural areas. I know in Mysore, in seve
ral parts, power is distributed for irri
gation purposes for pumping sets dur
ing nights. The inadequacy of power 
is so tragic. I request that this inade



quacy should be removed as early as 
possible. Some o f the generating sets 
which are under contemplation should 
be sanctioned and brought into opera
tion as early as possible, particularly 
relating to the Tungabhadra project. 
There are four more generating sta
tions to be started there.

TOiere is the Bhadra project, and 
there is the Sharavathi project. All 
these should be brought into use as 
early as possible, and the inadequacy 
of power for irrigation purposes should 
be removed as early as possible.

With regard to prices, I shall say a 
word. Everybody says prices should be 
reasonable and adequate to enable the 
agriculturist to produce foodgrains at 
economic prices. It should be an 
economic proposition for him to take 
to agriculture. The hon. Minister was 
referring to the recent increase in the 
acreage under sugarcane, which is re
markable in some areas and said that 
the production of cash crops has in
creased. That is true because there is 
more money and more profit in the 
production of commercial crops. 
Therefore, naturally they do it. Of 
course, the State must also come in and 
use its powers. I am not saying the 
State should not come in and use all 
their powers with regard to this, but 
still there is a limit to that. And the 
better plan would be to have reasona
ble prices which will meet the expen
ses of the agriculturist leaving some 
margin to him which will enable him 
to plough back some part of it again 
into the land either in the shape of 
manures or better and improved seeds 
and for using better implements.

Shri Ranga: Is the Minister willing 
to accept that moderate demand com
ing with such sweet reasonableness? 
No, of course not.

Shri T. Subramanyam: The distri
bution arrangements are, I should say, 
fairly satisfactory. He has just now 
assured us that the zones will conti
nue and that fair price shops will be 
continued. Then, the south rice zone 
Is working satisfactorily as also the 
other wheat zone. Some of the 
chronically deficit areas and impor
tant anas have been cordoned off and
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the Central Government have taken 
up the responsibility for supplying 
food to tl^gm. That is a very satis
factory arrangement. I do not want 
to take any more time.

5To m o  f a r  r t f  ( f c r f w )  : 
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i  ftp prrt 5TRT Vt 5T ?̂TT JTRft ^  
pRPTT »IW T fiPTT »mT I  ?ft T^T^fV 
f e m  JT»n^t
€T |  i ?T ?ft ^^nrr? f f % «rreft 
|  x f l r  r̂ v zj 1T$t ^  I a r ^ ^ j f t  T r a ;  
| c f t  w t  ^ m f f  ftp \ w  a T f  v t  
^ t »r^ t  f a  fa tft *»ft f f t f  f%»m >3T̂ n f
^  V t  3 IK  I «PTT JTf Varf^R PPTT JTJTt
| fa  f̂  ̂5ft»r v t f  r̂?r *  wk m . l

^  s g T fe  ^ t t  *  * f r  » m  $  f V  
fR T a r  ^ t  75WTT K  * r f t  f R f t  a n  T ^ t 
I  i ?*r*?t w t  ararf 1 1  ^?r% t t t ’ t  
?ff t t  a m m  j  «> ^  ^ o r  
a ft  JTff 'TOT f  A W R T t  VcH PTT 
1T i f5TT ^  I VTT'T ?ff <?f |  f a  f ^ c r t  
f r n ^  ^ fr n ^ n  m  f  w r a  f r k  < tt 

t fw tw , w r  -srt*fl 
^Tft f t  i ^ t  |  farersft f > f t  m r ff^  i q r r  
^  «nTTO  |  ^fT»T5PT %  f ^ ,  ^

?Rft vt wrt ?ft ^  arnwr x  
f>lft>Tf arRttrjffasfift'WT 
%fa^ *T tPH 5Tf^ ^t 4 MAC j  I'

x& s t  %m t  fir « f  *r  ̂t> m & t
I  I r ft T t  <TT»ft
f r a n  <f fwr ?n w firff
ft?r f  t

tft w« ST* «t* r T O  finp? # -
tft ^ f  h
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f l *  * ! •  ft W T fl  :  * f f  IX

*r d I  w  t  * *  $  T O r  $ fa
s u w r t  f t s t £  «r «rr$  f t  t « r ft  <rc < w  
a t y r a r  & r r  w t * r  ^  T f r  «rr 3Pwr 
2 *  3R T 7  I 3 * W t  % n z w w $ z  
^ r f t T  mtiT  n * r r 1  & f a *  « j *  7f t  q p ft  
Sfî t fcvST | Ufa VT ?TRT '?*TT #??
•atm | » i f f  ^  ?r ftnrrf ftc t  
$  f c f a *  J f f  * |< T  m  f 'K f t  |  I

j ^ t  *ra #  ?m vt *vt*ft v  snt #  
■Vf^rr ^rrfrrr g i * r m  < r»ft< T  ??ft 
•*vt*r v t ^ v r r  sfh  t o  ^ fftqz 
aR im fa  v*r*t v*r ? 0 , 0 0 0  jtt !h,i>oo 
q a p ?  sr«?W fa ^ r r t  f  r * r * T >  % f a i  
*TT3T lift f a f I T  H  i t *  t t * ?  grjft-T ^  ^
H r *r r £  * f t  f t  T f t  |  ^ r  %  % v -  

1 f<rr «rm ft r m  fir w i  
7 > 3 R 7  V T  %XT tfT Z f W  <TX JzrTZT 

^ w r  7ft ?t4 Hft fftrr *fk fa^rr£ *ft 
szrr<T ^  ?mzr w ftH  w f t  svift, wfa* 

srtT ?rmrr f t  nft snrrr % 
* n [  f f * p ? r w  *  *n r  % S V tift  
a  CTV I  *ttr ? T% 3ffTOft 3T? r̂ 5T??t

4 t n  H t  f W  w c t t  $  « f t r  w w  e n m r  
effa ^TT H  f t  I

%fa;r ??r ?tt9> *rrr v t f  t

*P T ? f f  I

* w  * f  s p f t f x r t a  ^ t  z v s  s r a i  g  
*frt w  ?tto wrn j  fa  v f t  t fk  v *  
* m  t o t  =snff^ 1 =ffar ?nT5r |  
• I f f  iT I^ - f  *P T f ^ T T 5 T  ^TcT JT ft VT5»r 
^?rf?!T i r t r  n w  * i m  H t'tt  ^fft ^ t  ^ w  
*f *m  j  t ^ tw  ^ t  ’RTT its  ?ft 
^  fa  t v  v t t o  f̂t v*r f w
t o t  ft 1 farfR n«nr^ «ift ?rt̂ 5

q f W r  f i n f t  |  f t w  #  v f r  w  |  f a
q T  ^ , 0 0 0  TTtffrT 5T T O  v m  V T

|  * s p r f t  ^  * w  a v  » r m  
H!fr .fa  V,3<5,*«« oZTT %  «rft jN t

»r*rr |  1 4  A  f f e r w  ^nrnrT |  t r t r  4 ' 
s *  sr̂ Vaf «n: qf^rr j  fa  <?* x m  m
Vt tr* ff*t *T55TT f^TT |
* ^ T  l^ V  <r<!M 5TTT ^ 0 0  JJT % o 00

v r ^ M f  v  M  f  t^ft 1 1 * ^ t #  *  4  #  
«rt f^rnr snrnrr | tpc
fBT?»ft v t  % 5 [? fa  v r  m s  s j ' f a  nssrr 
fw r  | 1 irf s to  | fa

f t? rr  «rr w f f a  5ftrff ^  « m r  
fffT f ’sn »r??rr q?r *rr ?ftr ? f  ^
%% <T I %fa*T ?HPf «rft v»ft
f t  n f  1 1 t t s f t  ^ rr^r 4  ^  ^ rra rr ^  
t  fa  ?t ?t f^.t >r??rr ^ ft firawr t  w k
stFTT f*Tf=T?TT 7 ft  l e f t  V f f  * P T * fl T  
V f t  T ?^ t»T  IT̂ T R ! ( o o  j|ft 

#  fa#  I SPR JPT *ffa !<» ^  ?>
f q ^  v  snw *T?*rr fiT ^ n r  |  ^ f  ^rf? * w £ f  

^  ^  * m r  t  fT 
5< nw «r<  v  m r  $  f t r r r

<4: l«l ^ f T  3TT '̂ f  <ftx ^  'T f t
^ cr r |  f 35 *rr̂  nr^n
STft f  f a  STT f t  3TT^ I

zrf vfT armr | fa  «nq>-ev ^mrr 
f r * r  ¥ t  ^  ^r »r??rT m  f t  >mT |  1 

4  ?tmrt arff̂ TFTT f  fa  fT  ht t̂ 
iT f  m n  f a f t r  v  f? w  v f < r  v t  ?T*nT frerr 
1 1 «rf q ^ r  t f t  a[?TTf m  ^r s i f a v  
? ft^ ? j * f [ ?r <m> ?ft « f t r  f t ^  f  1 f j f  
*r£ W f w  ^rrarc n ^ n  « f k  *r% x  ^t

I 3TRTT |  I q f  'H i'iti J ’GJ
>ft ^fT ^Rramr ffft fâ TT »TTr fa  T̂ff 
? i f a v  ? t '!T f ^ v  T r^ rr  ^ s r  f w  s rw  1 

f a f R  ^  7f t  s t  f f ^ r  ?rr3*r f a f i r  * f l r  
? n ^ f ^ r fn c i  w f a f i r ^ ^ n f t ^ f a s n  
| fa  aw^r| ?r*rr fcH T  =5nf ’Rtq ?rntPT 
7?3T ?w?r | I •THT fafTT # > f  rfM T 
h $  t i  « r f t « R i ? v e f t  ^ rz? T # v  
t  « f t r  ^  t o t  q r r T  f
« T t  «t< t irt ’ stir tA  nTfirnt va pTr
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[Tfircr it ® nr® ftw ft ]  
at i  i v m  *ft<Trqf&
& £t VrtSt *ZFf» ^  SPTT f W  $
WPITt * f f  VTqft O T  3RT WX T̂T

«rt w * fow*r *r ffeft i
WTT 9fH^ £ t $ f o  fafTC % <§? M W c  
#  ¥ fr | fa  argj qr  *r*  qhr fa? % *rfav 
fo t  % fo r  vr o t  n|t | i «mr 
g * f ^  5t^ t >ft fo*rr *ptt «rr 
w r * ir ^ * fr » p T T « r r fr  irf * r  a ft  
| sflrc sprite apt fc^ rr  spt *r*f % *fr 

?r|t 3jt t o t  | i v *  %
«mr m  ?TO5T HWZ f  %  *T«T f^TT 
f^RPFt q'PJ^W ^  Jfrfrs % >ft
I ,  ^ r p t  w r  fra^r f t  Tjft f>ft i ?rW> 
«Bt aw *tf f t  ^mmr ar?T qr
aft »t^tt |  w L *m: 't h  fc r v  f w  ^  
apn5t ?> to<tt |  art fa ^ft m^Tfd #  
q*T f t  «rf f>ft sHjrat «rre z p  £t

9flR T ^  I P fltin l T5T < ls M  v t  2 V P f t
qr f t  »r<rr ftnt sftr focRt aNr̂ ft 

>tf ftft, ?rot sf»r ft  *k*ht 
Tt 3fT T O t  | i fasm  »r^rr * ft  

fa*rr >rm |, s r o t  * *  f w t  
»mft STRft |  ?ft t  >ft fTOt *Tft
vt artft |  i A  w  f  fa f *  ?rt»r 
frm t t #  p r  ?ft*t ^ sr  ^  | 

tt^ tT̂ r qr f  sr*r 
spgrtft ^=rt arRft |, -3HV t
31*  ftfPflTT *T*T T̂IcTT |  *flT W* <TTTt
* t  «tm r |:sr ft#  anm $ \ A 
*THcTT f  f% firr* WtoTT Ht|V f ?5 

?nf^  «p^t ?rk f̂t t  
^<t ft  on?ft |  *rk  w>ft vt m^fN;

P̂T 9TSRT WTT <TS 3n̂ < ^
aft vnt f w  f̂t 'Km  | erf «(ft*rr ^fjt
PTTcTT ^ I <T*PT TT ^t VHT f>MI 5ft>TT
^rr t  <

t o  «f*t | A wfanp
5i«Pf fiifn :^w r^#f«|Tf*»T

3009 Motion re:

^njj<iT i f t r  3 *  * f t r  ^ t  w r v t  (im-awff 

f t « R i  v p r T  i « rfr t t  w n r  « h w  

V T f ^ T W  9 V ’ T f t  f t f f V i T T ^ W 9 V f v  
f t W H t  «Ft «TTT q?IT  5T^t
ftF # 3qr?t «PT I n f  WRT ?ft 
A  A  ? rn ff  « ft  %, p f t  f t R T f  *^t 

^ r r f  |  * f k  ? f m f t  « t r t  tftsr  

« r tr  ^  ^  t  i ?< r > ft * r s  ^ r a r

^ t  f t n ^  *TfT aft^r ^ t  ^ f t  f t  »T$ ^  »
?mif iaft <ft f̂tapr srr  ̂armi | *rk ^ t #  
f r ?  ^t ^  5rw»fr i ^
? p r  ^  ^ t  «Tf?t ?t f t  s r ^ r

f W T  W  * ftT  ? T R i  «lft cT T f

* m  ^ trr  3t h  ^  a n ^  ^ p t  j t ^ t  t o r  

w  ?ft « p tt ' f i n w  ^ t  f > r r  i v s  ^ t? %  
m w t  « n f t  ^t v ;^ -  ^ ft m ^ T O T T  

f, vfrr 5T*ft % SWWita fT'TT ftm  I
* rm  ?ft«P o t  qr ^ r  « ^ i f  

^ f t  f W  a t  «TFT >ft % r m ft  f t ? T T

3 » 3r ^ r  q f t  ^ *tt i w

fir^TT #  ? n w r  s m  s r w  ^ t #  f t #  ? f t r  

'M+l #c7r + < .'f t  f T r t  i ^ ft*ft qr r̂ 
3f t  ^ t« r  *TT ?  5R T 3T ^>t <+>*Tt *i5t  ^ > r f

m  f  i

w  m *  -*fr a r t  q r ff t  ^  ^ t t  |  

* f  ^  ^ t  f r  §  «rr t  f 3^  « f T ^  

3i t  * p p f  «ift ' T ^ r  «fr ? f f  * $ ? r  ^ r t  %  s f t i  

»Tf | I 3fT qr « t r  m  qwr5r 
f t  a n w t  t  w  t o  « n w t  * f f  ? F m n x  

< c r t3t  ^ r r  ft^ rr  t p r r r  ^>V

w z r r i  t  v t f  «P*ft »»ft > rf ?rt ? tfT  w r a  

^ ft f H f i r  q ? r  f t  an # < ft « f k  ?rt»ft 

T O ^ ftq ; * r r  ^ r $ » ft  i

Mr. Chairman: I may point out to  
hon. Members that if they are 
willing to sit beyond 5 p.m. we oaa 
have some more time for the debate.

The Minister of Parliamentary AS- 
airs (Shri Satya Narayan Staha): Some 
hon. Members wanted to have more
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time for this debate. Government are 
prepared to have the sitting extended 
today by one hour. This will mean 
that instead of 7 hours, we will have 
8 hours.

Shri Radhelal Vyas (Ujjain): If it 
is extended to 8 hours, we are willing 
to sit one hour late today.

Mr. Chairman: So we are sitting
till 6 p.m. today.

Shri D. C. Sharma (Gurdaspur): 
May we know the names of the 
speakers?

Mr. Chairman: The general sense 
is that we sit up to six today.

Shrimati Sncheta Kripalani: To
morrow it can be extended. Just now 
in the Business Advisory Committee 
the Speaker said he is willing to 
consider favourably the question of 
extending the time tomorrow.

Mr. Chairman: So far as today is
concerned, 1 think the general sense 
is that we sit up to six.

Some Hon. Members: Yes.

Shri D. C. Sharma: Tomorrow.

Mr. Chairman: What is the sense
of the House?

Some Hon. Members: Five.

Some Other Hon. Members: Six.

Mr. Chairman: Shri Shibban Lai
Saksena.

Shri Warior (Trichur): The notice 
is too short for today. We have other 
appointments. We required the 
Speaker just now and he said he will 
consider it.

Mutant! Bocheta Kripalani:
should adjourn at five today.

We

Shri S. L. Saksena: So far, dis
tinguished speakers have spoken 
about the food situation in general 
and have made suggestions about it. 
I want to confine myself to the problem 
of the distressed area and that too to 
the problem of eastern U.P. In the 
Foodgrains Enquiry Committee 
report. . . .

Mr. Chairman: I understar i  that
the Speaker has decided that we shall 
sit up to six today.

Shri S. L. Saksena: In the report of 
the Foodgrains Enquiry Committee, 
there is a chapter on scarcity areas 
and there they make a reference to 
the problems of Eastern U.P. Eastern 
U.P. consists of three divisions: Gorakh
pur, Basti and Ballia. They have got
16 districts and their population is 2J 
crores. The cultivated area is one- 
third of the whole place. The density 
of the population varies from 900 to 
1100 and may be taken to be about a 
thousand per square mile on an aver
age. I think it is the most densely 
populated area in this country. The 
average holding there is less than half 
an acre. In these conditions, even if 
the country was not visited by floods 
and droughts, the condition would be 
precarious. Half an acre is a small 
piece of land to support a family of 
about six persons there. But nature 
has been very unkind and Eastern U.P. 
has get two rivers of sorrow: Ghagra 
and Rapti and their tributaries. These 
two rivers bring floods almost every 
year and then there is a drought. 
For the last seven years, almost every 
year, except 1953, there have been 
drought conditions and then floods. 
This has been a regular cycle there.

Last year there was a very severe 
drought, unprecedented in the history 
of the whole country perhaps. This 
drought was confined not only to the 
eastern U.P. but it extended to West 
Bengal and North Bihar also; they 
were in the same belt. The drought 
was so severe that not only the paddy 
crop was destroyed completely but 
lands could not be ploughed for rabi
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(Shri S. L. Saksena}
Rowing. Ev«n according to the Gov
ernment e*tim«tes five per cent, of the 
total rabi cowingB had been a failure; 
prben the calculation is restricted to 
Eastern U.P., it will be seen that 20 
per cent has failed. The production 
is 14 per cent, for the whole but in 
the eastern U.P. there was a failure 
of 70 per cent, because there the 
rabi crop was a complete failure. For 
the last three harvests, the position has 
continued to be bad. The early paddy 
crop sown September last year, the 
late paddy crop sown December last 
year and the rabi crop to be reaped in 
April this year have all been total 
failures. The early paddy yield was
3 annas in a rupee, the late paddy was 
one anna in a rupee and the third was 
two annas in a rupee That is the 
position of the three crops according 
to the figures given by the adminis
tration itself

Sugarcane which is another crop 
grown there has also fared badly on 
account of these weather conditions. 
The produce per acre is very low. The 
Minister himself knows that it had 
come down to about 200 maunds frcm 
300 maunds

For the last seven years, Eastern 
U.P. has regularly been visited by 
droughtsand floods with the result 
that all the crops are destroyed. For 
the last twenty years, ever since the 
Congress Government came into 
power, they were promising to control 
these rivers. In 1937, when the 
Congress Ministry took the reins of 
office there were very serious floods 
in that year and our present Minister 
was there and the Government pro
mised to control the floods. 20 years 
have passed but no plans have been 
evolved to control the rivers. Punjab 
has its Bhakra-Nangal scheme and 
Bihar and Bengal have the Damodar 
Valley scheme. Uttar Pradesh had 
none so far—Rihand Dam probably is 
the only one. The most urgent need 
is the control of riven Ghagra and 
Rapti. That work has not been taken 
up. I can tell yon, Sir, without a

multi-purpose scheme to control these 
rivers, the 2 i  crores at people in 
Eastern U.P. can never be saved from 
the recurring droughts and floods. 
The water of these rivers can be 
stored in big reservoirs. If this 
multi-purpose scheme is taken up, 
Sir, I am sure that the people in 
Eastern U.P. can be saved from floods, 
they can get water from the reservoirs 
during drought months, and the people 
in the villages will be able to get 
electricity to feed the small industries 
which may grow up there. In fact, 
this is the remedy which the Ashoka 
Mehta Committee suggested. This is 
what they say:

“As already stated agriculture 
being the main source of income 
of the people, any serious damage 
to crops, in addition to enlarging 
the deficit, creates the problem of 
low purchasing power. The pro
blem often is not lack of flow of 
supplies from other areas but lack 
of means to buy. Opening of test 
relief works in only a palliative. 
The solution lies in correcting the 
unbalanced character of the 
economy by increasing and diver
sifying employment opportunities 
through promotion of village and 
small-scale industries, besides 
provision of better irrigation 
facilities for agriculture, and pro
tecting the economy against flood 
hazards.”

Control of floods, better irrigation and 
more employment are the three 
remedies which have been suggested. 
Without a multi-purpose river valley 
scheme to control the rivers Ghagra 
and Rapti, you cannot control the 
floods, you cannot give irrigation to 
this vast area and you cannot provide 
electric power to run the small indus
tries in the villages.

I have been asking for this for many 
years. In fact, when the Ashoka 
Mehta Committee was appointed I 
wrote to the.bon. Minister layingthat 
he should also ask that Committee to
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investigate the possibilities ot taking 
up this scheme immediately. I was 
tbld that the terms df reference would 
not permit it. Now that we are dis
cussing the food situation, I would like 
to tell you that if the Eastern U.P., 
which has got a huge population, were 
to be given proper irrigation facilities 
■and enough capital, I am sure that 
that area would not only produce 
enough for its own needs about also 
more for export.

At present, Sir, it is a deficit area 
and you have to get foodgrains from 
outside. The Minister just now said 
that cheap grain shops have been 
opened. If I were to tell the story 
how these shops are working, he 
would be shocked. For the last eight 
months I have been touring the 
villages in Gorakhpur District. Only 
a week back I was in a village called 
Khada. There are seven cheap grain 
shops in that village. In every shop 
I found people from the villages 
waiting to receive foodgrains. But the 
shopkeepers closed their shops saying 
that they had no stocks. They had 
sold all the stocks in the blackmarket. 
The villagers had to go away dis
appointed after having come from long 
distances and even crossing swollen 
rivers. When the shopkeepers were 
caught by the police and other people, 
nothing happened, they were allowed 
to go scot-free. In some shops where 
these grains are distributed, it was 
about two months back that 50 
maunds of grains were distributed— 
30 maunds of wheat and 20 maunds 
of coarse grains—but now only 10 
maunds of wheat and 5 maunds of 
coarse grains are there.

They say they have not got stocks 
enough. The Minister here has been 
telling us that there is no stock to 
supply that much amount. In Uttar 
Pradesh they have reduced the amount 
which was supplied by the shops from 
80 maunds to 15 maunds, with the 
result that those shops which honestly 
distribute, grains cannot cope with the 
ruab, as the people come in nttobers 
and they are in need, and trerybody

is in need. There are no foodgrains 
anywhere. So, they come to the shops 
and they have to go disappointed 
because that amount of grain is not 
enough. Even when the grain is sold 
at Re. 1 or eight annas, the quantity 
cannot serve more than one hundred 
or two hundred people. The result is 
that they go away disappointed and 
discontented. You can imagine the 
discontent. Finally starvation results, 
the consequence of which is also 
obvious.

17 hrs.

I have myself seen in the villages 
that the people are completely pros
trate, because they have not had food 
for days on end. Sometimes they eat 
some uneatable things like sakus. 
Perhaps I could have brought here 
some specimens of it. It is a forest 
produce which is not eatable. If you 
eat it, you cannot have stools for 
about a week. This is the sort of 
thing they have been eating in order 
to satisfy their hunger. They also 
eat mango kernels. In fact, in the 
Uttar Pradesh Assembly, there was a 
question about eating uneatable food 
like mango kernels. I will give a 
very interesting account of the debate 
in the* Uttar Pradesh Assembly about 
eating of mango kernels. There was 
an adjournment motion by a member 
in the Uttar Pradesh Assembly about 
the excess of rent collections in eastern 
Uttar Pradesh where there was famine, 
and he had asked the Minister whe
ther there would be any postpone
ment of elections.

Shri A. P. Jain: Which Minister?

Shri S. L. Saksena: Shri Charan
Singh.

Shri A. P. Jain: He is not here.

Shri S. L. Saksena: He is not here, 
but what be said is here. He said 
that the rent will be realised by 
force. He said:
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[Shri S. h. Saksena]
t o  ’m n jir fr  vr 

| * f?r  ^V T ^rt, v t f ^ ^ r r  
?fr ^rm r, ^
f t r m n :  ’ ft f a m  * T * m  t f t r  
i f f  v < t£  a r m r ”

This is done where’  It is done where 
the people are dying of starvation and 
the Minister had admitted that there 
were starvation deaths. I will read 
out the portion There was the death 
of a lady named Samraji The ques
tion was put by Shri Abdul Rawoof 
Lari, MLA He said that four deaths 
had taken place due to starvation

“ «ft W5WT3WB WTTt: TOT
sft 5T<fm fa  f i
ftFT «FK"ft ?t j *  7

sft *r«a  w?ft sqftr : 3 V
s f M t  sn m sft v r  f  ^
t p t ^ t  v t  t ^ r  «ft, i ^ v t  

trta fo r  % *m f t
^apTfr v r  *t *T T *t  «ft I 
|  i 3 ^  f a s  s r

< *T I ^fa*T 3fa ?*i+)
5 * tt * f t r  ?  *r£t ?ft

w t*t v t  »j5*fr v t  m  
s w t  v r  %  m  f i r o r  i |  %
f3Rr *T% *T ft & VT ^
<T»TT3r *r^t *rr i :3 w vt 3 ^  r
?r? « ft  f a  * ? t  %■ s t t  'T T ^ t m r r
|[t *TflT *TT I W T » T fT ^  f t  »T*ft
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This is an admission by the Minister 
himself. We have brought to the 
notice of the Government about 300 
cases of deaths due to starvation. This 
is the one single case in which this 
admission has been made, but even 
there, he says that it is not by starva
tion, because he says that if it was
correct, then all people would have
died They alone would not have 
died Their children would also have 
died That is what then Minister 
says

An Hon. Member: The Minister
wants all of them to die.

Shri 8 . L. Saksena: I will read from 
the debates again.
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They would not admit that all 
people would have died. We have 
brought to their notice about 300 
cases. What happens is this. The 
officials go to the village. They meet 
the husband or father, whoever is 
there, and threaten him with serious 
consequences and get some written 
statement that she has died of some 
disease. I have read some reports 
where it is stated that deaths took 
place by starvation. And in every 
case they say it is due to some disease, 
cholera, small-pox or something else. 
I want to tell you that during the 
last six months in one basti in Gorakh
pur 10 people have died of small-pox 
alone. I challenge anybody to prove 
that it is not the case. In one village 
alone there were 75 deaths. There 
are other friends from Gorakhpur 
who will probably bear me out and 
this is the result of the famine condi
tions.

Pandit Govind Malaviya (Sultan- 
pur): The process suggested by the 
hon. Member is the wrong way. He 
should prove what he says.

30X9 Motion re:

Shri S. L. Saksena: I have stated
it. I will take you to the village and 
show it to you if you come with me.

Pandit Govind Malaviya: No no.
If you prove it, then everybody would 
accept it. But this puts it the wrong 
way !

Shri S. L. Saksena: I have proved 
it by reading the Minister’s own state
ment. While this is the condition in 
eastern Uttar Pradesh, while the posi
tion there is changing from bad to 
worse, the amount spent on relief is 
becoming less and less. I have got 
before me the figures for the last five 
years, 1954-55 to 1958-59. You will 
find from the statement that the 
amount is coming down and down. A&■ 
the position becomes worse, the 
amount spent on relief comes down. 
It is so even in the case of taccavi 
loans. In the year 1956-57 the amount 
allotted was Rs. I - 15 crores. In the 
year 1957-58 it was only Rs. 50 lakhs. 
This year it has come down to Rs. 33- 
lakhs. So, it is going down every 
year. The Minister himself has ad
mitted the Eastern U.P. is the most 
hit area.

Shri A. P. Jain: On a point of order. 
Of course, a lot of latitude is allow
ed here to all the speakers. But the 
subjects which the hon. Member is 
discussing relate to the State Govern
ments. It is the State Government 
that gives taccavi loans. How am I 
to answer all those question? How arfr 
they relevant so far as the debate here 
is concerned?

Shri Braj Raj Singh: This is the- 
discussion on the food situation.

Mr. Chairman: The hon. Member 
was referring to some figures of food 
production in Uttar Pradesh.

Shri A. P. Jain: He was referring1
to the taccavi loans, given by the 
State Governments.

Shri S. L. Saksena: Last time when 
a statement was made by him be 
himself stated that as much as a
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•crore of rupees has barn advanced to 
Uttar Pradesh as taccavi loan It is 

own statement in which he has 
stated that so much is given as taccavi 
loans Now he raises a point of order 
on that subject

That is why I say that now only 
one-third of what was given in 
1956-57 is given and my hon friend 
is not concerned with that I say
lhat the U P Government cannot solve 
this problem They cannot build
even a project like the Ghagra and the 
Rapti They cannot advance loans, 
even taccavi loans, unless they get 
assistance from the Centre They can
not cope with the famine condi
tions there It is now seen that they 
have admitted famine conditions there 
People there are dying of food 
shortage Whose province is that’
If people are dying, if famine is there 

-certainly it is within the province of 
the Centre I submit that these are 
things which are absolutely his con
cern

Then, he himself just now said that 
socialisation is what he is aiming at 
and the plan which he has adopted is 

cheap grain shops and procurement 
In my Pi ovince there used to be 
procurement of rice It has been
stopped The amount of food distn. 
buted by the Fair Price Shops, as I 
told you, one month back was more 
than what it should be Even though 
the number of shops has been mcreas- 
•ed by 500—there are 2,090 now, there 
were 1,400 previously—the amount of 
food distributed today is about half 
of the food distributed before 
Actually, the calamity has become 
much worse now, because not only the 
old scarcity conditions are there but, 
due to floods this year, they have 
■become most virulent The Rapti, the 
Ghagra and the Gandak, aTl these three 
rivers have made Eastern U P  a 

•complete deluge. You go there from 
Basti to Gorakhpur, you will find the 
•entire area a sheet of water I came 
4>tily yesterday tram  there -and I

a b z t Motion re:

found that the whole area was a sheet 
of water What was one month hack 
has become ten times today on account 
of the floods So, drought and floods 
are there

I am very sorry that the hon Minis
ter has started thinking that it is not 
his concern The U P Government 
says that it is the Centre’s concern 
You say, “ It is not my concern” That 
means that the conditions in U P are 
nobody’s concern

Shri Banga: That is why you have 
the hon Prime Minister as well as the 
Deputy Prune Minister and the hon. 
Food Minister from U P

Shri S. L. Saksena: I am a Member 
from that constituency I have been 
in Parliament I have been roaming 
about in my constituency for the last 
eight months from time to time, and 
coming here at the time of adjourn
ment motions No relief has come It 
is, therefore, that I have decided to 
undertake a fast from tomorrow 
Tomorrow evening I shall leave my 
food I cannot go on eating if my 
people are starving The hon Minis
ter says that he is not responsible 
U P Government say that they are not 
responsible

Shri Arjun Singh Bhadanria (Eta- 
wah) The hon Minister and the Gov
ernment are responsible for this

Shri S. L. Saksena: Therefore that is 
the only remedy If my people die, I 
should also die

17-IS hrs.

BUSINESS ADVISORY COMMITTEE

T w e n t y - s e v e n t h  R x p o x t

Shri Sbree Narayan Das (Dar- 
bhanga) Sir, I beg to present the 
Twenty-seventh Report of the Busi
ness Advisory Committee.




